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LOK SABHA
Wednesday, September 1, 1965/Rhodra
10, 1887 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
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Shri 8. C. Samanta: Mav I know
the practical difficulties that were
found out by the UPSC and what
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steps the government has taken to
overcome those difficulties?

Shri L. N. Misra: The difliculty is
mainly about moderation and muin-
taining the standard.

Shri Subodh Hansda: May 1 know
how the standard will be judged when
there will be different examiners in
diffcrent languages?

Shrl L. N. Mishra: That is the pro-
blem for solving which we are waling
time.

Shri P. R. Chakravertl: Will the
government give us an estimate of
the specifle steps that have been taken
to see that the introduction of this
moderation scheme does not go 1n
favour of some particular language?

Shri L. N. Mishra; That will be one
of the main considerations.

Shrl P, C. Borooah: The Nehru for-
mula which sctiled rhe language con-
troversy was confined only to  the
time as to when Hindi should be the
official language of the coun'ry. What
was the reason for bringing this ex-
traneous proposal of hulding UPSC
examinationg in regional languages
and complicate the matter?

Shri L. N. Mishra: The idea of having
regicnal languages as media for UPSC
examinations had its origin in the
report of the Official Language Com-
mission and also in the report of the
Committee of Members of Parliament
on the official language,

Dr. L. M, Singhvl: May 1 know
whether the government are cogni-
zant that this hasty decision for
which the country may have to re-
pent for long and at leisure is im-

ible of imp tation and would
hwe the necessury effect of prolong-
Ing and perpetuating the English
language for ever and cver?

Shri L. N, Mishra;: There Is no hasty
decision. We are moving very
cautiously. In fact, the complaint is
that we are very cautious. 1 think
this will have a heaithy effect on the
development of regional languages
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and alsp lead to integraticn of the
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Shri Hem Barua: Since the claim-
ants td recognition asz official langu-
ages are only two—Hindi and English,
may 1 know whether sur government
have considered the possibility of the
use of 14 languages in the central
service examination leading to lingu-

istic balkanisation of India? If they
have, what are their conclusions?

The Minister of Home Affalrs (Shrl
Nanda): The conclusion wag arrived
8t after Ziving full consideration to
all possible repercussions and if it had
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been anticipated that the congse-
quences can be what the hon. Mem-
ber had predicted, we would not have
donz it.  We do not agre: ti:at these
would be the consequences,

Bhrimati Jyotsna Chanda: In view
of the slatement made by the minis-
ter just now that there will be difi-
cullies in maintaining the standard,
may I know whatl steps the govern-
ment propose to take to Overcome
these difficulties?

Shrl L. N. Mishra: As I have pointed
out earlier, the UPSC i3 taking time
to evolve some formula through which
they will have moderation so that the
standard does not deteriorate,

Dr. Banen Sen: Is the Government
aware that there is already a stiff
opposition from the Hindi protago-
nists against the jntroduction of 14
languages for the UPSC exami-
naticns?

Bome hon, Members: No,

Dr. Ranen Sen: If that iz so, what
is the attitude of the government to-
wards this matter?

Bhrl Nanda: Tt is not a correct
assessment he has made,

Shri R. Ramanathan Chettlar: May
I know whether the moderation
scheme, when implemcated, will work
against the interests of languages
other than Hindi?

Bhrl Nanda: The whole basis of the
scheme of moderation is that it should
not work unfairly towards any langu-
age.

Bhri Kapur Singh: Have this gov-
ernment ever been pdvised that no
objective moderation i3 possibls In
this case in view of the fact that all
our regional languages have become
vehicles of o and reg 1
passions and if so, why do tie gov-
ernment persist in pursuing thiz crazy
idea?

Bhri Nanda: The hon. Member very
often takes the discussion to a very
high level, higher than the situation
demands,
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Bhri Ranga: That is nu answer,

Mr, Speaker: I agree, but the minis-
ter says he cannot reach that height.

Shri Ranga: Then he himself must
undergo gome tuition'

8hrl Kapur Singh: ] am too sensi-
ble to take it as y compliment.

Mr. Speaker: At least, 1 consider it
like that.
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Quota System in Cen‘ral Services

*336. Shri P. C. Borooah: Will the
Minister of Wome AfMalrs be pleased
1o state:

(a) whether opinions of all State
Governments have been elicited on
the question of introduction of a
quota rystem in the Central Services
for different States;

fb) it so, the consensus of opinion
in thia rega~d: and
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(e} the decision
thereon?

of Government

The Minister of State in the Minis-
try of Home Affalrs (Shri Hatul): (a)
No, Sir.

(b) and (¢). Do not anse.

Shri P. C. Borooah: May 1 know
whether the Governmunt have any
proposal to constitute an expert com-
mittee to examine the feasibility and
desirability of a quota system....

Shri Hathi: No, 3ir.

Shri P, C. Borooah: ... and. il so.
its contlemplated structure?

Shri Hathi: No, Sir.

Mr. Speaker: Shri P

vert;,

R. Chakra-

Shri P. C. Boreoah: Sir I have not
asked my second question.

Mr. Speaker: He had olready two
‘Noes', Does he want another one?

Bhri P. C, Borogcali: May 1 know
whether Government iz aware of the
fact that some States like Assain have
so far remained unrepresented in the
All India Services? If s, 1 want to
know whether any minmmum  quota
will be fixed for vach State wm  the
services,

Shri Hathi: As I said, there 15 no
proposal under consideration nor does
the Government intend to go into
the gquestion by appointing a commit-
tee for the fixation nf quotas

Shri P. R. Chakravertl: May I know
whether the Government appreciates
the fact that the recognition of any
quota militates against proper appre-
ciation of the merit of the candidates
in the services?

Shri Hathi; It is according to the
merits of the candidates in the exarm-
nation that they are selected.

Shri D. C. Bbarma: Shri Raja-
gopalachari has =s=aid, of course,
wrongly—and I do not agree with
him—that our Congress raj is quota-





